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CENTRAL ADniNlSTRATIl/E TRIBUNAL
principal bench

I*1oA,N0p1 704/96
in

0oAoN0«206l/g5

unwlohr CHETTUR SANKARAN NAIR (J) CHM8T1ANHON'BLE SHRI R,K.AH003A, (»iEl»lBER(A) '

Neu Delhip this 13th day of Septeniberj 1996

Nakul Rajhi
s/o Shri Pairam Plajhi
r/o Qr. No,X=247
Sarojini Nagar
NEU DELHI . 110 023. Applicant

(By Shri RoDoraisuajnij Advocats}

Us.

1. Union of India—through

Secretary
Ministry of Railways
Railway Board
Rail Bhawan
NEU DELHI - 110 001,

2, Secretary
Department of Supply
Nirman Bhawan
NEU DELHI _ 110 011,

3, The Secretary
Department of Personnel & Administration

neforms & Training
Lok Nayak Bhawan
Khan Market
NEU DELHI „ 11,

<5» Chairman
Union Public Service Commission
"holpur House
Shahjahan Road
NEU DELHI - 110 Oil p ' ̂

o» Resp^ndsnto
(By Shri P.S.PIahe'ndru, Advocate)

having been heardon 13.9.1996 the Tribunal on the sano
day delivered the followings

ORDER

Chettur Sankaran Nair (3), Chairman

Applicant SPSHS a direction to m
■•eppondonto to



/rao/

- 2 -

absorb him in the Raiiuay Board Secretariat Setuico
and to promote him to take a Departmental Examination
to be held by the Union Public Service Coamlasion.
Ue are told by counsel on both sides that tho first
prayer has been granted by absorbing applicant, Ao

far as the second prayer is concerned, he uao parmlttGd
to take the examination by an order of this Tribunal.
He bas taken the same and has passed the examination,
We record the submision and disposed of the Original

Application, No costs.

Bated, the 13th September, 1996,

L-a.
(CHETTUR SANKARAN miR or

CHAIRFlArJ


